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In The Central Admin istrv'éti\/a Tribunal
Calgutta Bengh

GA.1302 of 1987

Present ; Hen'sle r, O, Purksyasthay Judicial Member
Hen'®mle Mc, G, S, Maingir Administrative Membar
Asim Kr, Menedal oo Appligant
- V5 -

'\"- '“-yc‘! R
.o : 1) Unan ﬂf‘%‘,mdiaybt%rough Deputy
: Di reeter (ane rdl(Persennel)s D/ e
~ Telecsmminigatiens» Sa&nghar Bhawans

- New Dslhi,

U : . 2) Chief General Managers Teleasm
- - 10+ R.S.M Squares Calcutta=13,

3) Civisienal Engineers Telecem
Gatical fimrae Cabls prejects
p. 8. Jhaljhaliay Mlda,

eese Respondents

Fer the Appligant s Mr. S,N. Mtras Advyacate
Mr. B, P. Reys Adyegate
Mr, P.K. Bheshs Advegate

Fsr the Raggendmnts : M. K. Banerjees Advecats
\-.
Heard sn 2 14=3-2000 Dats of . Order : 14~3-2000
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LE, Asvegate Mr, Mitrae a,:..mearing #n bahalf of the applicant,

suBmits that the senierity pesitien ef tha appligant @g claimed in

"the @ppliesatien has besn d.s*eﬁt”éd";'} gy the Department. But ns gemmu-
nieati‘an hds Been made in th;ﬁegard te him by the reasgenden te. That
Fact is nat dispu tad ny Ms. Banerjes, Jppsaring en kehalf of the rss-
panden ts WW W In viey

of the aferesaid circumstancess if tha statament made by {4, Advagate

Mo P’I'Ltra’is csrrects theref 6rey respendents sheuld eommnicats tha

docisien in this regqard te the applicant ferthuith., If the grielgancs

Centd,..,




ef the applicant is remsved By the respsndents ss stated by Le,
Advegate Mc. M tras the senierity pesitiem sheuld Ba gublishes

accoerdingly. With this obgervatiens egplicetien is dispesed of ,

Lg. Advscate Me. Banerjse produced cne let ter dated 1st
Juner 1938 written @y the Assistant Directer General(SGT)» Mnistry
of Communicatienss Dspartment of Telesemmunieatiens Gove mment

of India. That letter may ks kept >i'n regérd.

( Go2 [IRingi ) ( D. purkayastha
Memsar(A) . Msmeer(d)

OKN




